0.A.Ne. 445/2093

@rder dated 19,12.2003.

Heard Mr.Ganeswar Rath, [earned
Csunsel appearing fer the Applicamt and
Mrc.S.8,Jena,Learned Additienal '‘gtanding
Csunsel appearing feor the Respendents,ny
filing a Mem® dated 19.12.2003, Advecate
fer the Applicant suemits that as the
Applicant has seen given premetien en
Ad-hec easis, this eriginal Applicatien
has oceceme infructieus and may se disp-
osed of accordingly, In the said premises,
this ¢riginal Applicacien is dispgesed eof
fer having secome infructueus g Cests,

Infecm the partties,

MEM3ER(JUDD. )



